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THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FA-
MILY WELFARE (SHRI NIHAR
RAJAN LASKAR): (a) Yes.

(b) and (e¢). Studies made in
India and all over the world have
shown a high relationship of ischae-
mic heart diseases with cigarette
smoking It has been established be-
yond doubt that cigarette smoking is
a risk factor of heart attacks.

Although no clear relationship has
been established for ischaemic heart
disease and alcohol, aleohol is known
to depress myocardial function and
may precipitale cardiac arrhythmias,
specially in subjects with pre-existing
heart diseases,

The Indian Council of Medical Re-
search is undertaking a multi-disci-
plinary hospital baseq study on stroke
and ischaemic heart disease in young
subjects at Bombay, Hyderabad,
Madras, New Delhi and Vellore. In
this study, smoking habits of bidi,
cigarette, cigar, pipe, hookka, chelum
among different age groups alongwith
the age of starting frequency and
duration is being studied, Prelimin-
ary results show that smoking is an
important “risk factor” both in the
‘stroke and ‘ischaemic heart disease’
groups. The study is in progress.

Direct train between Jammu and
Kanyakumari

6112. SHRI CHIRANJI LAL
SHARMA; Will the Minister of RAIL-
WAYS bp pleased to state-

(a) is there any proposal to link
Jammu and Kanyakumari by provid-
ing a direct railway train; and

(%) if not, the reasons thereof?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DFPARTMENT OF
PARTLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN) (1) and (b). The pro-
posal to run the train between Jammu

Tawi and Kanyakumari hag been ex-
amined but not found operationally
feasible at present due to line capacity
constraintg and terminal facilities at
Jammu Tawi and Kanyakumari. Be-
sides, requisite resources by way of
coaching stock and power is also not
available at present.

Railway links in Haryana

6113. SHRI CHIRANJI LAL
SHARMA . Will the Mipister of RAIL~
WAYS be pleased t{o lay a statement:

(a) the places in Haryana for which
a demand for new railway linkg has
been made by Haryana Government;
and

(b) the steps taken or proposed to be
taken to provide new railway lines in
the places as demanded by Haryana
Government?

THE DEPUTY MINISTER IN
THE MINISTRY OF RAILWAYS
AND IN THE DEPARTMENT OF
PARLIAMENTARY AFFAIRS (SHRI
MALLIKARJUN). (a) and (b). Gov-
ernment of Haryana have requested
for providing Broaq Gauge rail links
between Palwal-Sohna-Dharuhera-
Rewari and Rewari-Jhajjar-Rohtak,

Due to paucity of funds it ijs not
possible to take up these workg in
the Sixth Plan.
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Yard Cadre

6115, SHRI DAYA RAM SHAKYA:
Will the Minister of RAILWAYS be
pleased 1o gtate:

(a) when the yard cadre was bifur-
cated from the Station Masters cadre;

(b) whether the bifurcation has
been iraplementeq in all the Zonal
Railways; and

(c) if not, the reasong thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS ANpD IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRg (SHRT MALLI-
KARJUN): (a) to (c). Information is
being collecteq ang will be laid on
the Table of the Sabha.

Intermittent workers in Railways
6116, SHRT DAYARAM SHAKYA:
Will the Minister of RAILWAYS be

pleased to gtate.

(a) whether the labour tribunal 1969
recomune®led a standard duty of only
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eight hours a day for essentially in-
termittent workers;

(by whether the additional hours of
two and four daily is to be added as
an exemption of the following job
analysis and determination on norms
prescribed;

(c) how muny essentially intermit-
tent workers are there in Indian Rail-
ways rostered to work eight hours a
day or forty-eight hourg a week; and

(d) in the case of these essentially
intermiltent workers for 'vhiom no job
anaysis has been taken and no deter-
minition has been made within  the
condiliong specified by the ftribunal
ang the additional hours have not
been reflectod separately in rostered
hourg are they entitled to overtime
allowances as per the H.O ER, beyond
forty-eight hours in a week?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS ANp IN
THE DEPARTMENT OF FPARLIA-
MENTARY AFFAIRg (SHRI MALLI-
KARJUN): (a) and (b). No.

(¢ Railway enmployee; who are
classified as Essentially  Intermittent
are generzlly employed on more than
8 hours of daily duty roster. Their
weekly roster is generally of 60 hours
except—

(i) those who are employved at
way.side stationg ang who are pro-
vided with residential quarters
within a radius of 5 Km. from their
place of work are employed on the
72 hourg weekly roster; and

(iiy Saloon attendants, gatemen of
'C' class level crossings and caretak-
ers of rest houses reservoirg etc.
whose dulies are of an exceptionally
light nature, are employed on 144
hourg of duty roster in g {wo-weekly
period. Also where such staff are re-
quireq to attend to preparatory and
complementary work before com-
mencement and after completion of





